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MR. CHAIRMAN: Dr. Fauzia Khan ...(Interruptions )...

THE LEADER OF THE OPPOSITION (SHRI MALLIKARJUN KHARGE): Kindly allow
him. ...(Interruptions )... Listen to him for two minutes. ...(Interruptions )...

MR. CHAIRMAN: Dr. Fauzia Khan ...(Interruptions)... Only the listed Business
...(Interruptions )... Nothing will go on record. ...(Interruptions)... | have called Dr.
Fauzia Khan. ...(Interruptions)...

. AT GUR AT :
sft worg R -

MR. CHAIRMAN: Sanjay/i, please settle down. ...(/m‘erru,oﬂons)... Dr. Fauzia Khan,
please take the floor. ...(Interruptions)..

Rising incidents of acid attacks in the country due to easy availability of corrosive
substances

DR. FAUZIA KHAN (Maharashtra): Sir, the matter of urgent public importance that |
want to raise is on acid attacks. ...(Interruptions)...

MR. CHAIRMAN: | have understood. | have to control the proceedings.
...(Interruptions )... We have to take up the Listed Business. You take your seat.

...(Interruptions)... 319 §S ST .. .(CTALTH). ..

PROF. MANOJ KUMAR JHA (Bihar): Sir, please allow me for 30 seconds.
...(Interruptions ). ..

MR. CHAIRMAN: No; please sit down. ...(Interruptions)...

T Transliteration in Urdu script.
* Not recorded.
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DR. FAUZIA KHAN: Sir, all it takes is a bit of acid to cause irreparable damage and
transfer her body into a mangled heap of bones and flesh charred beyond
recognition. ...(Interruptions ...

MR. CHAIRMAN: Please...(/m‘erru,oz‘ions)... Prof. Manoj Jha will see me in my

Chamber. ...(Interruptions )... 34 E[) gl L. .(STGYH)... Dr. Fauzia
Khan...(interruptions )...  Prof. Jha, please see me in my Chamber.
...(Interruptions ...

DR. FAUZIA KHAN: Sir, please put the House in order. | would like to make my
submission.

MR. CHAIRMAN: Yes, please. ...(Interruptions)...

sft T/ 1 TR (RER): 9wl 7g1ey, I8 T BIRET &7 .. .(SadT). ..
MR. CHAIRMAN: Please take your seat. ...(Interruptions)...

DR. FAUZIA KHAN: Sir, all it takes is a bit of acid to cause irreparable damage and to
transform a face or a body into a heap of bones and flesh charred beyond
recognition. ...(Interruptions)... It is a heinous crime driven by the most malicious
intents. A majority of reported cases of acid attacks are against young women of
marriageable age, most of them who refuse a proposal for marriage or who refuse to
enter into a relationship or withdraw from a relationship.

Despite the existence of laws, the crime of acid attacks continues unabated.
The reason is that acids can be procured easily, as there is laxness in implementation
of the regulations. It is the implementation that is important. There is high prevalence
of illegal sale of acid. Recently, on the 141 of December, a girl in Delhi was attacked
by three assailants in Dwarka on her way to school by some acid-like substance. The
accused have been arrested. They had allegedly procured the substances through
Flipkart, an e-commerce website, paying for it through e-wallet. The nature of crime
remains the same but the modes are changing. While browsing for hydrochloric acid
on e-commerce website, the search shows a brownish plastic substance, a bottle
containing toilet cleaner acid for merely Rs.18%. On another e-commerce website, a
500 ML hydrochloric acid bottle is being sold for Rs.600. Hence, | request the
Government to implement the regulations strictly.
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SHRI KANAKAMEDALA RAVINDRA KUMAR (Andhra Pradesh)= Sir, | associate
myself with the matter raised by the hon. Member.

DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, | also associate myself with the
matter raised by the hon. Member.

SHRI P. WILSON (Tamil Nadu): Sir, | also associate myself with the matter raised by
the hon. Member.

DR. JOHN BRITTAS (Kerala): Sir, | also associate myself with the matter raised by
the hon. Member.

SHRI AJIT KUMR BHUYAN (Assam): Sir, | also associate myself with the matter
raised by the hon. Member.

SHRI JOSE K. MANI (Kerala): Sir, | also associate myself with the matter raised by
the hon. Member.

SHRI SANDOSH KUMAR P (Kerala): Sir, | also associate myself with the matter
raised by the hon. Member.

SHRI A.A. RAHIM (Kerala): Sir, | also associate myself with the matter raised by the
hon. Member.

SHRI R. GIRIRAJAN (Tamil Nadu): Sir, | associate myself with the matter raised by
the hon. Member.

SHRI N.R. ELANGO (Tamil Nadu): Sir, | associate myself with the matter raised by
the hon. Member.

SHRI JAWHAR SIRCAR (West Bengal): Sir, | also associate myself with the matter
raised by the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the matter raised by
the hon. Member.
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DR. SASMIT PATRA (Odisha): Sir, | also associate myself with the matter raised by
the hon. Member.

SHRI SUJEET KUMAR (Odisha): Sir, | also associate myself with the matter raised by
the hon. Member.

SHRI JAVED ALI KHAN (Uttar Pradesh): Sir, | associate myself with the matter raised
by the hon. Member.

SHRIMATI SULATA DEO (Odisha): Sir, | also associate myself with the matter raised
by the hon. Member.

SHRIMATI VANDANA CHAVAN (Maharashtra): Sir, | also associate myself with the
matter raised by the hon. Member.

SHRI M. MOHAMED ABDULLA: Sir, | also associate myself with the matter raised by
the hon. Member.

MR. CHAIRMAN: Shri Rajmani Patel. ...(Interruptions ). ..

sft Tromfor we e (Few W) ST @At Soft, § g 8 L (caam). ..

PROF. MANOJ KUMAR JHA: Sir, please allow me for 30 seconds.
...(Interruptions ...

MR. CHAIRMAN: Take your seat. ...(Interruptions ). ..

sft It e : IR, ASHTSt RE G L. (FAHF). ..

MR. CHAIRMAN: | have already asked the hon. Member to see me in my Chamber.
...(Interruptions )... There are ways to find a way out. ...(Interruptions)... Shri
Rajmani Patel. ...(Interruptions )... Please maintain order in the House. We are all
dignified people. ...(/m‘erru,oﬁons)... | have given my stand.

PROF. MANOJ KUMAR JHA: Sir, | am begging for 30 seconds.

MR. CHAIRMAN: | quite appreciate. | have noted it. ...(/m‘erru,oz‘fons)...
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PROF. MANOJ KUMAR JHA: | want to express my opinion on behalf of people of
Bihar. ...(Interruptions )...

MR. CHAIRMAN: | have yielded... ... (Interruptions ...

sff T AR STHR: TR, BF NI T H T8I dlei’] 1 B! gl ? . (FEUM).... B
G | 2] Flel? 1 fO5r qiei HE1? ...(TFHH)....

PROF. MANOJ KUMAR JHA: The National Human Rights
Commission...(Interruptions )...human  rights...(Interruptions)... This cannot be
accepted. This House is the Gouncil of States. ...(Interruptions )...

MR. CHAIRMAN: Prof. Jha, you are misusing the platform of this House now.
...(Interruptions )... Please don't do it. ...(Interruptions)... Shri Rajmani Patel.
...(Interruptions ). ..

st I RS BTN : TR, TE AT E1 XET & ...(FGHF).... ORI Te 11, ERATon
el T, SR US98 1T, 9 fSER ° S =2 L. (caaur). ..

sft wuater: sro afev, st .. (aaum)... s oo ved| .. (caaum). ..

Appointment of Vice-Chancellor of Allahabad University

sft ST ue e (ew yew) : AW |uraf oft, # gemeare feafierera # @t 18
s frgfena o) faRe fohg S o weier § o Aol g1 SoT+1 Aedm g

SATETEIS Pes 19 Aeafdenera YR &1 U v Refr-o= &, et qora
wd AT & U UgaH Bl genETs fAafdene ® gerfa ug & fory uw fsmue
SR fomar T o, T SRRy o 1 T 10 I T SIHd AT 77 97| g6 <+
ST ST AT STE TS DI YRT Bl o, S9! 7 s STedl YRI ! B arell Feareft
AR T STard & Fgis 99 el & ug W gareEs Oeafderay § o
TS, ST quicy: 373 €, S U 10 I¥ BT ST9a 1 1 HEIGY, 10 T BT IgHT &
EF & HRU AR U faeafdenead, ToRtd aur StREs fovafderey & S
HAUfTd B ST TR 2, S SeMeTaIg & Ferufd Bl Fa! g 17|

AR GRS AEIeY, Sod <A | e =1 St =mmedtsr €, S81 &
O AIhER ST ST &1 59 9918 | Sh] SR 814 o Siasi A8l gl 37|
ITE g5 TR TR0 8| SAEETE fawafdened & BT 3UG! dax 3R BT 99 @
SETel ] Gk 3TN SIS Io BN Y2 &1 S5 U offa! =Tst fohdT 71T 2, el Frot




